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2 3 4 

8. Imphal Manlpur 472 

9. Kapurthala Punjab 617 

10. Kazhakootam Kerala 598 

11. Korukonda Andhra Pradesh 545 

12. Kunjpura Haryana 

13. Nagrota Jammu & Kashmir 450 

14. Purulia Waat Bengal 518 

15. Rewa Madhya Pradesh 483 

16. Satara Maharaahtra 598 

17. Sujenpur Tira Himachal Pradesh 466 

18. TUaiye Bihar 

[Translation} 

Appointment of OUt-door BookIng Agency 

1356. SHRI RAMSHETH THAKUR: Will the Minister 
of CIVIL AVIATION be pleased to state: 

(e) the parameter/guidelinee fixed for appoIntmant of 
outdoor air booking agents for booking of parcellluggage 
and imported vehicles under Ilberallaatlon 1Chemes; 

(b) whether according to these parameters the 
Government contemplate to appoint such outdoor booking 
agents al Raigarh near Mumbai which has been declared 
an Industrial district by the State Govemment: 

854 

(c) If so, the time by which Govemment contemplate 
to appoint 8Uch agents; and 

(d) if not, the reasons therefor? 

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF TOURISM (SHRI ANANTH KUMAR): (a) The 
guidelines for appointment of cargo agents are (a) 
Availability of suitable warehouse. (b) Requisite number 
of weighing scales. (c) Own transport arrangement for 
the movement of cargo booked to an airport and for 
picking-up the same from" shipper warehouses. (d) 
Telephone connectivity. (e) Qualifl8d/lrained staff. (f) Two 
staff trained in handling of Dangerous Goods. 
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(b) to (d) No such proposal is under COnsideration. 
No request or application has been received for 
appointment of booking agency at Aa/garh near Mumbal. 

[English1 

War MUMuma 

1357. SHRI T. GOVINDAN: Will the Minister of 
DEFENCE be pleased to state: 

(a) the places where the War Museums have been 
set up in the country. location-wise; 

(b) the details of the expenses incurred on U-
museums during each of the last three years; 

(c) whether the Govemment propose to set up some 
more such museums in the country; and 

(d) if so, the locations thereof? 

THE MINISTEA OF DEFENCE (SHRI GEORGE 
. FERNANDES): (a) and (b) No war Museum has been 
set up at the National level. 

(c) and (d) Setting up of a National War Museum is 
(;ontemplated. 

{Translation1 

Flight on Jabalpur-Aalpur Sector 

1358. DR. LAXMINARAYAN PANDEY: Will the 
Minister of CIVIL AVIATION be pleased to state: 

(8) whether the State Govemment have requeeted to 
start air service from Raipur to Jabalpur: and 

(b) if so, the reaction of the Govemment thereto? 

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF TOURISM (SHRI ANANTH KUMAR): (a) Yes, Sir. 

(b) Government has laid down route dispersal 
guidelines with a view to achieve better regulation of air 
transport services taking into account the need lor air 
transport services of different regions 01 the country. It 
IS, however, up to the airtines to provide ~r senne. to 
specific places including Jabalpur depending ~ the 
traffic demand and commercial viability subJect to 
compliance of route dispersal guidelines laluad by 
Government. 

[English] 

Revlalon of Fee by D.G •• ~n 

1359. SHRI MITRASEN YADAV: Will the MinIster of 
INFORMATION AND BROADCASTING be pleued to 
IIIIIte: 

(a) whether the Directorate General of Ooordarshan. 
has reviled the fee of vartous categortea of casual staff 
wortdng in VIIfous offices of the Minletry; 

(b) if 10. the details thereof; 

(c) whether a fee 01 As. 2501· per Ulignment per 
day have been ~en to the categories of casual having 
As. 500().8()0()/. scale on regular side; 

(d) if 10. whether the fee of casual stenographers 
coming under the purview of (c) above. have .. been 
given the _me fee; 

(e) if not, whether any proposai for fee revision of 
casual atenographen II under consideration of the DG • 
Doordarshan; 

(t) if 80. the details thereof; and 

(0) the time by which It Ie likely to be Implemented? 

THE MINISTER OF STATE IN THE MINISTRY OF 
INFORMATION AND BROADCASTING AND MlNlSTEA 
OF STATE IN THE MINISTRY OF PARUAMENTAI=IY 
AFFAIRS (SHRI MUKHTAR NAQVI): (a) lind (b) As 
reported by Praur Bharati. fees of casual aItIn engaged 
by DoordarIhan to meet programme exlgenciee went 
revleed In September. 1898. The f ... ra~ from 
RI. 1501· to Re. 400/. par MII\gmIerL 

(c) Yee. SIr. 

(d) As rwported by P .... r Bharatl. the fee of C8IU8I 
IIenOgraphers engaged In news rooms at regIoMI uniIa 
of diff..m Doorda ..... Kendru __ fixed at Ra. 2001 
per day In October. 1997 wIIhout relating It to any r.guIar 
acaie of pay. 

(e) to (g) 00 not artee. 

1380. SHRI MAHBOOB ZAHEDI: WIt the MIniaIer of 
RAILWAYS be ~ to .... : 


